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BEFORE "f~·:r: r~ ... :fr.ONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 
NEW DELHI 

OR_':. )it!!1.l APPLICATION NO. 06/2012 

~ . .:.liTH t:XECUTION APPLICATION NO. 5/2024 

IN 

IA NO. 550/2024 

IN MAITER OF:~ 
..... ...-•r · . .. •.; , 

i\J!ZAfJIUDDIN WEST l\SSOCIATION APPLICANT 

VERSUS 
UNION OF !~:0!_... .. Cz. ORS RESPONDENTS 

Ktt h . . 

~r!:·-~ US REPORT ON BEHALF OF DlB 

11..1ost respectfcUv r~oweth: 

1. That I, Ponk:j l<'.'mar Atray, 5/o late Shri A.P. Sharma, aged about 
i ~ . . . . \. 

55 ye:::~~· . Ch:.;.. ~'lgineer (Drains) Zone-!, Delhi Jal Board, GNCTD, 

JhandC' /~·a !ar1, ~arol Bagh, New Delhi - 110005, do hereby solemnly 
~~-. . ~ . , 

- ~· 'J' . • • 

its ordr-'r dat~c '20.08.2025. 

3. The report~ ·; 1as been compiled after comprehensive inter-

departmental coordination, field verification, and technical analysis, 

1
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and is lnter:ded to demon~trate DJB's sustained commitment and 

proactivE: steps towards ensuring that no untreated sewage enters 

the storm water drainage systems within the jurisdiction of the 

Barapullah and Defence Colony drain basins. 

4. The present report elaborates on the steps taken by DJB in 

pursuance of the Hon'ble Tribunal's directives contained in 

paragraphs 7, 14 and 15 of the order dated 20.08.2025, particularly 

concerning: 

• The ·formulation of a permanent plan to prevent sewage 

discharge into storm water drains; 

• Disclosure of drain dimensions as per revenue records; 

• Preparation of a time-bound action plan with clearly assigned 

responsibilities and funding mechanisms; and 

Hon'ble Tribunal's order dated 07.07.2025, DJB undertook an ~ 

extensive field survey to ident ify points where untreated sewage was 

visibly entering the storm water drains. As a result of this exercise, 
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43 specific locations Wt-.~ re ldentified where inflow of untreated 

sewage WflS c~served entering into Barapullah and Defence Colony 

Drains. ThE:.St! points include areas under both sewered and 

unsewered jurisdictions and have now been geo-mapped for further 

remedial measures. The comprehensive list of these 43 

identified locations ·has been annexed herewith as 

Annexure.::.! for reference and verification. 

6. Constitution of Task Force and Coordination Mechanism:-To 

ensure sustained vigilance and coordinated action, DJB has 

constituted a dedicated Task Force under Chief Engineer (South), 

specifically mandated to prevent the ingress of sewage into storm 

drai'ns. The p'rincipal functions and responsibilities of this Task Force 

are as under: 

• Identification of all potential sources of wastewater or 
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o Forn 1Uiation 2Jnd execution of localized action plans for 

!nter(.,~ption and diversion of sewage to the main sewer 

network; · 

" In cases involving JJ Clusters, affluent colonies, and forest 

a:-e:as, coordinating with concerned departments for 

e$Caolishment of single-point sewage collection systems by 

them and integration with the DJB network; and 

• Periodic monitoring of implementation and submission of 

fortnightly progress reports to the Chief Engineer (Nodal), 

Drainage. 

The formal order constituting this Task Force is annexed 

herewith as Annexure-2. 

7. It is respectfully submitted that the mandate to collect, convey and 

scientifically treat sewage generated within the NCT of Delhi squarely 

~~J['jithin the ~tatutory domain of the Delhi Jal Board, and the Board 
~--P . 

ea y mobilised its full administrative and technical machinery 

* 

In furtherance of this responsibility, DJB is 

actively executing decentralized sewage treatment infrastructure 

through the proposed DSTPs/STPs for the Fatehpur Beri Group of 
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Colonies, Chandan Hola Group of Colonies, Chhatarpur Extension 

GOC and Maidan Garhi (Rajpur Khurd) GOC. Each of these clusters 

has been mapped for sewage catchment, land identification and 

interim trapping mechanisms, with detailed project estimates under 

preparation and necessary inter-departmental permissions being 

pursued. The Board is, therefore, not in a position of inaction, but is 

operating in a mission mode to provide full treatment coverage, 

commensurate with its statutory obligation and in alignment with the 

directions of this Hon'ble Tribunal. 

8. Preparation of Action Plan for Drains:- DJB has commenced 

preparation of an Action Plan covering both sewered and unsewered 

areas within the command of the Barapullah drain basin. For 

unsewered areas, DJB has planned the laying of new sewer networks 

along with establishment of Decentralized Sewage Treatment Plants 

(DSTPs) at strategic locations. The details of each scheme are 

provided below. 

eight unauthorized colonies and 
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. ' 

• Sewer network laying work is presently underway in 

three unauthorized colonies and two villages. 

• Project estimates have been prepared for extending 

services to remaining colonies. 

• Certain colonies fall within forest or affluent zones, hence 

NOCs are awaited from respective authorities. 

• In the event of delay in issuance of permissions, 

temporary trapping mechanisms are being planned for 

single-point collection of sewage, which shall then be 

connected to the nearest DJB sewer line. 

• A DSTP of 8.5 MGD capacity is proposed at Fatehpur Beri. 

b) Chandan Hoi a GOC 

• This scheme aims to serve ten unauthorized colonies and 

four villages. 

• Detailed project estimates for SPS and STP are under 

preparation. 
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c) Chhatarpur Extension GOC 

. . 

• This scheme aims to serve six unauthorized colonies .. 

• Five colonies fall under forest/affluent zones; interim 

trapping systems are planned pending NOCs. 

• Land identification is underway with DDA and Revenue 

Department for construction of SPS. The discharge shall 

be routed via SPS to proposed Ghitorni STP. 

• If adequate land is allotted, a DSTP may be constructed 

locally. 

d) Maidan Garhi (Rajpur Khurd) GOC 

• This scheme covers seven unauthorized colonies and one 

village . . 

• Five colonies lie in forest/affluent zones; necessary 

permissions are awaited. 

epartment for construction of SPS. Further, the 

discharge shall be routed via SPS to proposed STP at 

Ghitorni. 
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fo 

• . If adequate land is allotted, a DSTP may be constructed 

locally. 

9. Drain Dimensions and Encroachment:- The Delhi Jal Board has 

formally written to the respective District Magistrates seeking certified 

revenue records indicating the original width and length of all 43 

identified storm water drains. Upon preliminary verification by them, it 

was ascertained that portions of the Barapullah and Defence Colony 

drain corridors fall within Nazul Land under the jurisdiction of the Delhi 

Development Authority (DDA). 

The correspondence exchanged between DJB, the concerned District 

Magistrates, and the DDA authorities in this regard is annexed herewith 

as Annexure-3. It is respectfully submitted that the DDA has 

furnished certain extracts from old revenue records (annexed herewith 

as Annexure-4); however, the same are in an outdated revenue 

format and are not readily decipherable. 

demarcation of the drain corridors and adjoining land boundaries and 

for carrying a physical survey of Drains and sub drains in coordination 
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with DJB Task force and I&FCD to match the record and ground 

realities. 

10. Funding Arrangements:-DJB shall deploy internal financial 

resources for minor works and sewer connectivity in already sewered 

areas. For major infrastructure projects including construction-of new 

DSTPs and associated sewer lines, funding assistance has been 

sought from the National Mission for Clean Ganga (NMCG). The 

funding request is under process in NMCG. The correspondence 

and proposals submitted to · NMCG are annexed as 

Annexure-5. 

11. DSTP /STP Infrastructure and Master Plan Alignment:- In 

compliance with paragraph 14 of the Hon'ble Tribunal's order, the 

Delhi Jal Board respectfully submits a detailed disclosure of its 

ongoing DSTP/STP infrastructure plan, formulated in alignment with 

the Sewerage Master Plan (SMP) 2031 and further refined through a 

comprehensive Gap Analysis in last four months for the horizon year 

is submitted that while 56 DSTPs were initially 

the SMP-2031, a thorough techno-economic 

reassessment and land feasibility study led to their strategic 
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rationalization to 40 optimized locations. Pursuant to the Gap 

Analysis undertaken by DJB in last four months, the number has been 

further consolidated to 34-36 sites. 

This reduction does not signify any loss of treatment 

capacity commensurate to whole geographical area; rather, it 

represents an improvement in plan,ning efficiency, where larger, 

integrated and technically superior DSTPs will collectively deliver the 

same or enhanced aggregate treatment capacity through optimal 

land use and resource deployment. The consolidation reflects DJB's 

pragmatic and solution-oriented approach in overcoming challenges 

of land availability and inter-agency coordination, ensuring that every 

proposed plant remains viable for construction and sustainable 

operation. DJB continues to actively pursue land allotments from 

DDA, Forest Department, and the Revenue Department for the few 

remaining locations. These inter-departmental land issues may be 

Hon'ble Tribunal's directives while 
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maintaining DJB's overarching commitment to achieving 100°/o 

sewage treatment coverage across the NCT of Delhi. 

12. Projects in Progress :- The updated list of DSTPs under variOl.:s 

stages of implementation is tabulated below: 

13 DSTPs Tender Stage 

S. No. Name of Merged Funding Time Name of office l DSTPin with/ Source line 
I list of 56 Current 
I 

Locations locations of I 

I 
40 DSTPs I 

·----1 
1 Mitraon f\1itraon AMRUT 2.0 All under EE(P)SR-II ! 

I--· 

EE(P)SR-II I 2 Kair Kair AMRUT 2.0 Bidding 
3 Kakrola Kakrola A~IJRUT 2.0 Process. c--__g_~_(P)SR-II I 
4 Kanganheri Kanganheri AMRUT 2.0 EE_(P)SR-R 
5 Dichaon Dichaon AMRUT 2.0 Constructio EE(P)SR-II . 

Kalan Kalan n to be I 
-! 

6 Alipur (For Zindpur STP AMRUT 2.0 completed EE(C)Dr-III I 
Zindpur) by 31st i 

I 
I 

7 Alipur (Seed December ! 

farm land) 2027 I ! 
8 Hiranki I 

I 9 Kadipur 
I 

~· I 
I 

I 
10 h.fV'"'""'" lll.hlllf' i\ I 1\.IIS!I, rn 

)* 11 j~~- I 
~ ~no3, II .o:_r l 

~l 
j .!£Pfr. t"'rU~ "\ 

~· 

12 i~ ·" / _Nang vv••u I 
(for STP) I 

l 13 Sarangpur Sa rang pur AMRUT 2.0 E_E(C)Dr-XV I 

14 Galibpur Galibpur AtiJRUT 2.0 ~ EE(C}Dr-XV I 
15 Kazipur Kazipur Atv1RUT 2.0 __ EE(C)Dr-XV ! 
16 Jafarpur Jafarpur AMRUT 2.0 i ~-. __ EE(C)Dr XV J 
17 Khera Dabar Khera Dabar AMRUT 2.0 J EE~)Dr-XV __ _j 

-
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18 
19 

,~ 

Hasanpur Hasan pur AMRUT 2.0 
Shikarpur Shikarpur AMRUT 2.0 

~~-EE(C)Dr-XV _ l 
1 J:E'C)Dr-XV . ] ___L----~~---

15 DSTPs received administrative approval 

5. Name of 
No. DSTP in 

list of 56 

Merged 
with/ 

Current 
Locations locations 

of40 

Funding Time line 
Source 

Name of 
office 

~--~-------+--D_S_T_Ps __ +-------+--------+----------~ 
1 Punjab Khor Punjab Khor Exploring EE(C)Dr-XI , 

2 

3 

4 

5 

6 
7 
8 
9. 
10. 
11 
12 
13 

14 
15 
16 

17 

(STP & SPS) with NMCG Projects j 
1----- -- I 

Jat Khor (STP Jat Khor Exploring ready for EE(C)Dr-XI ! 

& SPS) with NMCG Bidding 1--------~ 
Qutubgarh Qutubgarh Exploring EE(C)Dr-XI II 

'STP & SPS) with NMCG Waiting for 
\.·Auchandi Auchandi Exploring assurance of EE(C)Dr-XI -l 

Mohammadpu Mohammad 
r Majri pur Majri 
Kar::~l~-

Garhi Rindhala Garhi 
Rindhala 

Jauntl Jauntl 
Tatesar 
Ghewra Ghewra 

Khera Khurd Khera Khurd 

with NMCG Funds I 

Exploring EE(P)SR-I ----j 
with NMCG Construction I 

Exploring 
with NMCG 

Exploring 
with NMCG 

Exploring 
with NMCG 
Exploring 

with NMCG 
Exploring 

with NMCG 
Exploring 

with NMCG 

to be i 
completed by r---E-E-(P-)S-R--I---,1 

31st 
December 

2028 ' 

EE(P)SR-I l 
I 

EE(P)SR-I f-----1 
r----- ----1 

EE(P)SR-I 1 

~-~ _j 
C EE(P)SR-I ~ 

EE(C)Dr-EI 

.__ _ _L_ ____ ---'--___ __ L__ ___ ___,_ ____ ___.__ ______ _ _ _ 
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18 Sungarpur Sungar Pur Exploring 
with 

NMCG 
19 Bajitpur Bajitpur Exploring 

Thakran Thakran with NMCG 
20 Palla Tajpur Exploring 

(Akbarpur) with NMCG 
21 Palla 

(Jhangola) 
22 Tajpur 

(Bakhtawarpur 
) 

23 Tikri Kalan Tikri Kalan Exploring 
with NMCG 

4 DSTPs- estimate at the final stage 

S. Name of 
No. DSTP in list 

of 56 
locations 

1 Tajpur Pahari 

2 Jaunapur-I 

3 Jaunapur Part­
II 

4 Bhati 
5 Dera Mandi 

6 Fatehpurberi & 
Asola 

Merged 
with/ 

Current 
locations of 
40 DSTPs 

Tajpur 
Pahari 

Jaunapur-I 
(Fatehpurbe 
ri & Asola 

DSTP Funding 
location Source 

l.Tajpur Explorin 
Pahari g with 

NMCG 
2.Fatehpur Explorin 

beri g with 
NMCG 

----~-------~ 

L I 

Time 
line 

Projects 
will be 

ready for 
Bidding in 
Nov 2025 

Waiting for 
assurance 
of Funds 

Constructio 
n to be 

completed 
by 3Pt 

EE(C)r · .. 'r" Ua . •.. . ' 

EE(C)Dr-XI 

EE(C)Dr-XII 

!, l 

EE(C)Dr-XV 

Name of offic~ 

EE(C)Dr-VI 

EE(C)Dr-VI 
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7 

8 

lb 

Rangpuri Rangpuri 3.Rangpuri Explorin Decem be 
g with 2028 
NMCG 

Tajpur Khurd .Tajpur 4.Tajpur Explorin 

r ~-EE(C)Dr-X!Vl 

~ EE( C)Dr-XV ~ 
L. I 

Khurd Khurd g with 
NMCG 

2 DSTPs (Merged) facing land availability issue 

s. Name of Merged with/ DSTP Funding Time Res pons I 
N DSTP in list Current Locati Source line ible I 

o. of 56 locations of 40 on Division I 
i 

Locations DSTPs j 
1 Chandanhola Chandanhola & Ghitorni Exploring Projects EE(C)Dr-VI I 

I 
& Satbari Satbari with will be I 

ready for 
I 

NMCG I 
Bidding in r--· I 

2 Chhatarpur Chhatarpur Exploring EE(C)Dr-VI I 

Extension Extension with 
Nov 2025 

NMCG Waiting -
3 Maidangarhi Maidangarhi Exploring for EE( C)Dr-VI · 

(Rajpur Khurd) with 
i 

assurance I i 
NMCG of Funds I 

4 Naya Bans Naya Bans Nayabna Exploring I EE(C)Dr-Ili I 
Construct I 

s with i ion to be I 

NMCG I 

complete I I 

~- i 

~qJ Af?;;. d by 31St 
I Decem be 

. ~OS~1 N i.AL r 2028 I 
~LH, )*' 

6.37923 .~ 

2 DS•~9-{'' to Existing Rohini STP 

S. No. Name of Merged STP Funding Time Respo ! 
DSTPin with/ Location Source line nsible I 
list of 56 Current Divisi 
Locations locations on 

of40 

I DSTPs ! 
__ _j 
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.. \I 

-

1 Rani Khera -- Existing Work of 31ST I 
Rohini STP laying March 

2 Madanpur -- Existing sewer line 2028 

Dabas Rohini STP in progress subject EE(Pr)Sr-
to I 

availabili 
ty of 
fund . 

13. Efforts done for In Situ treatment of Defence Colony Drain:-

The Delhi Jal Board has invited Expressions of Interest (EOI) for in-situ 

drain treatment with the objective of assessing the available 

technologies, their feasibility in relation to discharge volume, pollution 

parameters, and the space, time, and resources required for 

implementation. The EOis received are currently under evaluation by 

an expert committee. Based on the committee's recommendations, bid 

· ents will be . prepared and tenders will be invited .If the in-situ 

t proves successful, it will help in controlling odour and 

levels in the drain until the short-term and medium-term 

solutions are fully implemented 

14. Constraints Faced by DJB:- DJB respectfully submits that despite 

sustained efforts, certain constraints continue t6 impede full 

implementation 

For Unsewered Areas: 

• Non-availability of land for 3 DSTPs; 

! 

15
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. 
~. 

• Forest Acts hindrance in laying of sewer lines through 

unauthorized colonies situated on forest land; 

• Non enforcement of Community Toilet regulation in JJ 

Clusters (DUSIB-controlled) areas and presence of illegal 

individual toilets in JJCs; 

• No clear policy on affluent colony zones. 

For Drains: 

• Cooperation from Drain owning agencies in further detailed 

survey and identifying the points of sewer falling in drains 

to help DJB Task force; 

• Continuous monitoring of drains by drain owning agencies 

and constantly provide inputs to DJB about sewer falling, . 

for immediate corrective actions by DJB. 

15. Statutory Framework and Multi-Agency Coordination:- That 

DJB submits that under Sections 9(1)(b) and (c) of the Delhi Jal Board 

Act, 1998, it is statutorily mandated to establish and maintain efficient 

systems for collection, treatment, and disposal of sewage in Delhi. 

Further, under Sections 320-322 and 343-344 of the Delhi Municipal 

Corporation Act, 1957, the MCD is empowered to remove obstructions 

and illegal constructions on drains and to prohibit unauthorized sewage 
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discharge into storm drains (Section 325). Additionally, the Unified 

Building Bye-Laws, 2016 categorically prohibit any construction or 

encroachment over drainage channels. Accordingly, DJB, in 

collaboration with MCD, DDA, CPCB, and DUSIB, is implementing an 

integrated compliance and enforcement mechanism to ensure that all 

residential and commercial establishments are mandatorily connected 

to the sewer . network ar.ct that no untreated sewage reaches the 

Yamuna River through storm drains. 

16. It is submitted that the foregoing demonstrates DJB's diligent 

compliance with the Hon'ble Tribunal's directions dated 20.08.2025, 

and that all feasible measures have been taken to prevent the 

discharge of untreated sewage into the 43 identified storm water 

drains. DJB will continue to keep the Tribunal apprised of progress on 

the annexed action plans and infrastructure projects. 

~ 
DEPONENT 

Verification 

I, the above-named deponent, do hereby verify that the contents of this 

Status Report are true and correct to the best of my knowledge and belief 

and that nothing material has been concealed therefrom. 
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Date: 11.10.2025 

~~ 
DEPONENT 

Through 

~~ . D-/ :._. . 

\0"5\~-
Piace: New Delhi 

PRIYANKA SWAMI 
ADVOCATE 

F-13, JANGPURA, NEW DELHI 110014 
E-mail:advpriyankaswami@gmail.com 

ATT.fhT~1 
) ·rp, :fj 1 ~) (o qs- / ·:>9--~ . 'Y 

NOTAR'r P BL.l(i ..'. _ _.. ·. ~,~ \~~ 1c 
DELHI (INDIA) · . .... -~- <-.~;-~\ 

. . ~, •·' 3 
·. ' ;7 01. <:t' 

...... 
/f> .. ' 

' . --:-::-: ·. ~ "' ... : 
. t . ' ) '.. 
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r ~ 
js.No Location Name Flow (MLD) 

Trapping 
Action Plan for Trapping I Timeline 

Office 
Status ' Responsible i ' 

Annexure- ) ~) 

·-- -
The drain has already been trapped and diverted to Okhla STP for 

1 Ratiya Marg 10 Trapped NA NA 
treatment 

2 Mangal Bazaar 8 Trapped 
The drain has already been trapped and diverted to Okhla STP for 

NA NA 
treatment 

3 Tigri Road 7 Trapped 
The drain has already been trapped and diverted to Okhla STP for t 

NA NA 
treatment I .. 

Drain coming 
This drain cannot be trapped in DJB sewer network at source. The l 

from Sanjay 
4 

camp & H-block 
0.5 Untrapped discharge of this drain has feasibility to trap into the DJB SPS at 31.12.2025 EE(D)-112 

Dakshin Puri 
Dakshinpuri. ! 

SANJAY CAMP, This drain cannot be trapped in DJB sewer network at source. T,he 
5 H-BLOCK 6.81 Untrapped discharge of this drain has feasibility to trap into the DJB SPS at' I 31.'12.2025 EE(D)-1 '12 

DAKSHINPURI Dakshinpuri. I 

This drain cannot be trapped at source in DJB sewer network. The 

6 
SHAHEED 

2.27 Untrapped 
discharge of this drain with other drains is passing near to Andrews Ganj 

31 .07.2026 
EE(D)-112 /EE 

CAMP SPS. It has been planned to augment this SPS and discharge of Defence (C) DR - VI 
Colony drain shall be trapped in Andrews Ganj SPS. I 

Drain comin ig This drain cannot be trapped at source in DJB sewer network. The t 
7 

from 
3.4 Untrapped 

discharge of this drain with other drains is passing near to Andrews Ganj 
31.07.2026 

EE(D)-101 /EE 
Dakshinpuri, SPS. It has been planned to augment this SPS and discharge of Det

1
ence (C) DR - VI 

Magangiri Colony drain shall be trapeed in Andrews Ganj SPS. 
This drain cannot be trapped at source in DJB sewer network. The 

8 
Drain coming 

1.5 Untrapped 
discharge of this drain with other drains is passing near to Andrews Ganj 

31 07.2026 
EE(D)-101 /EE 

from Devli road SPS. It has been planned to augment this SPS and discharge of Defence (C) DR- VI 

-- Colon:;t drain shall be tra~eed in Andrews Ganj SPS. 

Drain cominig 
This drain cannot be trapped at source in DJB sewer network. The 

9 from Khanpur 0.8 Untrapped 
discharge of this drain with other drains is passing near to Andrews Ganj 

31.07.2026 
EE(D)-1 01 /EE 

I 
Viii age 

SPS. It has been planned to augment this SPS and discharge of Defence (C) DR- VI 
Colony drain shall be traeped in Andrews Ganj SPS. 

I Drain cominig This drain cannot be trapped at source in DJB sewer network. The I 
I from discharge of this drain with other drains is passing near to Andrews Ganj EE(D)-1 01 /EE 
I 10 4.5 Untrapped 31.07.2026 
' 

Dakshinpuri, SPS. It has been planned to augment this SPS and discharge of Defence (C) DR- VI 
! Madangiri Colony drain shall be trapped in Ancirews qanj SPS ,_____ ---~-
. 

Drain cominig 
This drain cannot be trapped at source in DJB sewer network. The 

11 from 5.5 U t ::::jscharge of this drain with other drains is passing near to Andrews Ganj 
31.01.2026 

EE(D)-101 /EE 

Dakshinpuri ext. 
n rappe SPS. It has been pianned to augment this SPS and discharge of Defence (C) DR- VI 

'-
CC?Iony dralf'!_ shai~Jrapped in Andrews Ganj SPS. ____ 

19
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S.No Location Name Flow (MLD} 

Drain cominig 

12 
from Chattarpur, 

17 
Mehrauli, Saket, 
Dakshin Puri 

---

13 
Jagdamba 

0.02 
Camp 

1-- I -
nr~in t""nrninin ' 

T _ I ~ .
1

' Office 1 
Trappmg Action Plan f0r Trapping Ttmeline Hesponsib_l-r I 

1 
Status -----------------------t· _____ 1 _ __ ( --- 1 · +------+----

' ' I 
Untrapped 

Untrapped 

This drain cannot be trapped at source in DJB sewer network. This drain 
carries the effluent of Mehrauli STP with other drains and is passing 
adjacent to Andrews Ganj SPS. It has been planned to utilize the effluent 
of Mehrauli STP for horticulture purposes. Further the left out discharge 
shall be trapped in Andrews Ganj SPS after its augmentation. 

. ------------
This drain cannot be trapped at source in DJB sewer network. The 
discharge of this drain with other drains is passing near to Andrews Ganj 
SPS. It has been planned to augment this SPS and discharge of Defence 
Colony drain sh?ll be trapped in Andrews Ganj SPS. 

31 .07.2026 

31.07.2026 

E:E(D)-1 Of" ::E 
(C) DR- VI 

:..:E(D)-101 /EE 
(C) DR - VI 

1~f-~ ... CR.P .... k I The drain is trapped in the DJB sewer network. In case of overflow, the . ,::-(D)-101 /EE

1

. 

14 ~~~ndpuri~~K 0.35 1 Trapped overflow d isc~arge wili also be ttrapped at the proposed augmented 31.07.2026 I ·- 7C) DR _ VI 
. Enclave-! 1 Andrews GanJ SPS. · 1 

r _Drain co111inig ;--- The drain is trap-ped in the DJB sewer network. In case of overflow, the 

I ~ l :Tii is drain cannot be trapped ;,;t ~ource in DJB sewer network. The l ~ 
~ 6 jshivlalk,GeetanJJ C O'?i! , j' 1 , trr d 'discharge of Hns drain with other droins is passing near to Andrews Ganj 3, 07 ?Q2< I EE(D)-·i 01 fEE j 
1 1 ~1 : '· - ' 

1 
,Jr. · appe SPS. It has bE':'en planned to augment this SPS and discharge of Defence I '· J' ·- u I (C) DF~ - V! I 

----·- - ----L ______ :li Colony drain silcll be tr~P.f:_ed 1n Andr~yvs Ganj ~£.~------------·-------L---------------1 - ----·------~ 
., ' This drain c'.mnot be trapped at source in DJB sewer network. The I 1 

4 - , i t d discharge of this dr:-':! ir; with otller drains is passing near to Andrews Ganj 31 0_ 202~. Ef-(0)-'! 02 /EI-: I 

1 
~ n rappe ISPS. It has been piann,3d to augment this SPS and discharge of Defence · 

1 
· (C) Dr:·- V! . 

, Colo~;ain shall be trapped in Andrews Ganj SF)S · - -- -----
T This drain cannot be trapped at source in DJB sewer network. The 

30~c,o4 1 ~ u t d discharge of th is drain with other drains is passing near to Andrews Ganj 
31 07 2026 

I EE(D)-101 /EE 
"!.., 

0 n rappe SPS. It has been planned to augment this SPS and discharge of Defence · · (C) DR - \!1 _._
1 

Colony drain :>hall b~-irapped in Andrews Ganj SPS. 
u The discharge is coming from upstream and reaching in Kushak Drain. It I EE .

0
)
1 021 

EE 
01 1 Untrapped has_ been plann~d to trop in DJB network before out falling in Barapulah 31.05.2026 1 (~) DR_ VI 
____ .. dram n~ar F:DJanJL___ ____ l 

I "" 

! N I 
! 17 ornce Ma1av1ya 

Nagar 

Drain cominig 

18 
from CR Park, 

77.~ 
Govindpuri, GK-

II 

19 
HiiiViewSPS 

-'--1 Vasant Vihar 

----·-------1 

50
_,81 · The_ discharge- of this colony with u_p stream flow is reaching in Kushak , 

1 
EE(D 

1021 
EE 

. 0 1 Untrapped Dram . It has been planned to trap rn DJB network before out fa!lrng m I 31.05.2026 i (C) 6R _VI 
w_: Y Barapulah drain near Pillanji. l _______ ----1 

. 2 Nos Public toilet exists wh ich has been trapped in sewer network. For 1 
01 I' T d Long~term : The discharge of th1s JJC with up stream flow is reaching in 31 05 2026 I EE(D)102/ EE 

_l' rappe Kushak Drain. it has been planned to trap in DJB network before out falling · · l (C) DR- VI 
_ , _ in Barapulah drain near Pillanji. j _______ __, 

20 
CPWD Coiony Se 
Vasant Vihar Flo 
-----

21 
Coolie Camp 

0 
Vasant Vihar 

--~·' 

20
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'• ~ No Location Name Flow (MLD) 
Trapping 

Action Plan for Trapping Timeline 
Office I 

I Status Responsible I 
!)1 

I 
Saba Gang Nath Seasonal 

The discharge of this village with up stream flow is reaching in Kushal< 
EE(D)1 02/ EE 

22 
Mandir Munrika Flow Only 

Untrapped Drain. It has been planned to trap in DJB network before out falling in 31.05.2026 
(C) DR- VI 

Barapulah drain near Pillanji . 

Sewa Camp 
For Short-term: Modular Decentralized STPs (DSTPs) may be 

Behind Police 
demonstration in JJ clusters with Collaboration of DUSIB. For the same, 

23 Staff Quarter 0.016 Untrapped 
DJB shall provide technology and treatment if DUSIB lays collection , 

31.05.2026 
EE(D)1 02/ EE 

Vasant Vihar network. For Long-term: The discharge of this JJC, Nehru Ekta Ca~p (C) DR- VI 

Depot Munirka with up stream flow is reaching in Kushak Drain. It has been plat~ned to 
trap in DJB network before out falling in Barapulah drain near Pillanji. 
For Short-term: Modular Decentralized STPs (DSTPs) may be I ... 

Shiva Camp demonstration in JJ clusters with Collaboration of DUSIB. For the sarre. 

24 
Vasant Vihar 

0.024 Untrapped 
DJB shall provide technology and treatment if DUSIB lays collection } 

31 .05.2026 
EE(D) 102/ EE · 

Near Petrol network. For Long-term: The discharge of this JJC with up stream fl )IN is (C) DR - VI 

f 
Pump reaching in Kushal< Drain. It has been planned to trap in DJB networ!4 

before out falling in Barapulah drain near Pillanji. 

Porvi Marg Seasonal 
The discharge of this colony with up stream flow is reaching in Kushak 

EE(D)102/ EE 
25 

Palam Marg Flow Only 
Untrapped Drain. It has been planned to trap in DJB network before out falling i11 31.05.20Q6 

(C) DR - VI ' 
Barapulah drain near Pillanji. 

A Block Vasant Seasonal 
The discharge of this colony with up stream flow is reaching in Kushcfk 

EE(D)102/ EE 
26 

Vihar Flow Only 
Untrapped Drain . It has been planned to trap in DJB network before out fa lling in 31.05.2026 

(C) DR ·- VI 
Barapulah drain n.ear Pillanji 
For Short-term: Modular Decentralized STPs (DSTPs) may be 

S.P./J .P. Colony 
demonstration in JJ clusters with Collaboration of DUSIB. For the sarne, 

27 Sector 6 0.021 
Partially DJB shall provide technology and treatment if DUSIB lays collection 

31.05.2026 
EE(D)1 02/ EE 

RK.Puram 
Trapped network. For Long-term: The discharge of this JJC with up stream flow is (C) DR- VI 

reaching in Kushak Drain. It has been planned to trap in DJB networl< 
' before out falling in Barapulah drain near Pillanji. -

For Short-term: Modular Decentralized STPs (DSTP~) may be 

Nehru Ekta 
demonstration in JJ clusters with Collaboration of DUSIB. For the same, 

28 Camp Sector-VII 0.045 
Partially DJB shall provide technology and treatment if DUSIB lays collection 

31.05.2026 
EE(D)1 02/ EE 

R.K.Puram 
Trapped network. For Long-term: The discharge of this JJC with up stream flow is (C) DR- VI 

reaching in Kushak Drain . It has been planned to trap in DJB network 
before out falling in Barapulah drain near Pillanji. 
For Short-term: Modular Decentralized STPs (DSTPs) may be 

Ambedkar Basti 
demonstration in JJ clusters with Collaboration of DUSIB. For the same, 

29 west Blocl R K 0.5 Untrapped 
DJB shall provide technology and treatment if DUSIB lays collection 

31 .05.2026 
EE(D)102/ EE: 

Puram network. For Long-term: The discharge of this JJC with up stream flow is (C) DR - Vf 
reaching in Kushak Drain . It has been planned to trap in DJB network 

J before out falling in Barapulah drain near Pillanji. -

21
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)I..! 

I 

S.No Location Nan~e I Flow (ML 

Leprosy Colony 
30 lnfront of Mohan 0.006 

Singh Market 

31 
Ring Road near Seasom 
PWD office Flow Onl 

32 Camp Sector -3 0.01 
R.K.Puram 

D) 
Trapping 

Status 
Action Plan for Trapping 

1 For Short-term: Modular Decentralized STPs (DSTPs) may be 
i demonstration in JJ clusters with Collaboration of DUSIB. For the same, 
! U t d DJB shall provide technology and treatment if DUSIB lays collection 

I
, n rappe network . For Long-term: The discharge of this JJC with up stream flow is 

reaching in Kushak Drain. It has been planned to trap in DJB network 
· before out falling in Barapulah drain near Pillanji. 

The discharge is coming from upstream and reaching in Kushak Drain. It 
. Untrapped fhas been planned to trap in DJB network before out falling in Barapulah 
1 1 drain near Pillanjl 

For Short-term: Modular Decentralized STPs (DSTPs) may be 
· !demonstration in JJ clusters with Collaboration of DUSIB. For the same, 
U t d /DJB shall provide technology and treatment if DUSIB lays collection 

n rappe network. For Long-term: The discharge of this JJC with up stream flow is 

Timeline 
Office 
Responsible ·I 

---------4------( ---

31.05.2026 

31.05.2026 

31 .05.2026 

EE(D)102 ...:E 
(C) DR - VI 

EE(D)102/ EE 
(C) DR - VI 

EE(D)1 02/ EE 
(C) DR- VI 

1
. ~eaching in Kushak Drain . It has been planned to trap in DJB network 
! _______ br::.!9re ou!..f_?l! ing in Barapulah drain nea_r_P_ill_a_.nj ... i. ___________ ___,l---------t-------1 

· , I For Shor~-term : Modular Decentralized STPs (DSTPs) may be l
l Paravatiya 

I -·- _____ ). 
lR . 

0
. 1 I demonstration in JJ clusters with Collaboration of DUSIB. For the same, 

I · 3
''

1 ass ' n 'B h 'I · ' ' ~ 1 -1 t • ·t· DlJ<'IB I II · 1 I ~E(D) 02 EE . ,.,,, ,....____ S "·l ,, (" 
0

, ~~ 11 . t J 1 ~ .. • · s, a,, prov1ue teCrlno ogy anu .reatment 1 ,_, ays co ect1on 1 31 05 
,.,

026 
t:: _ 1 I 

' .).'} f1_.,c,l! rp ·- (:h .. or-,; 1 I ~ rl rapf)8u I - . . . I . . . . L 
j IR f·~ P·rrr " · ine~r11ork. For Lur1g-term: ihe discharge of th1s JJC With up stream flow IS I (C) DH- VI 
I r .. ' .. u. Eln. I i i jr s-;::.ch ing •r, Kushak [ \t·a in . It has beE~n planned to trap in DJB network 

1-
1 

__ .. _ _______ __ 
1 
____ .. _t ______ _jE~~re.~ut fa liir:g _i0__§~.@20_ah dram ~ea_~illanL_. _______ ... _______ .. l'---·-----

1

1 !c, .· 
1 

; l . jFor Short~term : Modula,· Decentralized STPs (DSTP::;) may be I 
l ~c~t~r- !1 I demonstration in JJ clusters with Collaboration of DUSIB. For the same, · 

34 lp · .,.·~ u~mTt1 n Oi 1 U t · d D.JB shall provide technology and treatment if DUSiB lays collection 31 05 2026 EE(D)102/ EE 0 IC~ · os u . n Iappe k F L d' f h' J I~ · f · · · (C) Of:> VI (H networ or ong-term: The tscharge o · t IS • C With up stream low IS , -

c~anu;nan 1 reach ing in. Kushak Drain. if has been planned to trap in DJB network I 
amp bef~:>re out .f:~ ling in Barapu1ar1 drain near Pillanji. ------·----+-------+· --------1 

35 IChruch Road F l~~:~>n~ Untrapped has_ been pt~nne? to trap in QJB network before out fall ing in Barapulah 31.05.2026 (·~) DR_ VI 
S ... , 1 The discharge is corning from upstream and reaching in Kushak Drain. It ~EE 'D)1021 EE 

36 

I I 
1.... -. f 

Y dram near P.!!_lanJ'~---.. -------------------t----· ----+--- ·-.. ----

I 

_ __,____7 ~-J Untrapped 

For Short-term: iVloduiat Decentralized STPs (DSTPs) may be 
deiTlonstratb.l in JJ clusters with Collaboration of DUSIB. For the same, 
DJB shall provfcle technology anrl treatment if DUSIB lays wllection 
network. For Long·term: The discharge of this JJC with up stream flow is 
reaching in ~<\Ishak Drain It has been planned to trap in DJB network 

31.05 .2026 
EE(D)1 02/ EE 

(C) DR- VI 

beroffiouV~~~jnBarap~~~~r~a~!n~n_e~a~r_P_i_lla~n~j._i. __________________ ~--------------L-----------J 
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'. 

1-' .No Location Name Flow (MLD) 
Trapping 

Action Plan for Trapping Timeline 
Office 

Status Responsible 

..)\ 

I 

I For Short-term: Laying of sewer line with approximate cost of 80 lacs to 

37 4.5 Untrapped be accomplished by 31 .03.2026. For Long-term: The discharge of t!1is 
31 .05 .2026 

EE(D)1 02i EE 
JJC with up stream flow is reaching in Kushak Drain . It has been planned (C) DR - VI 
to trap in DJB network before out falling in Barapulah drain near Pilia ; ~j i. 

The discharge of this JJC with up stream flow is reaching in Kushak ~rain . 
EE(D)102/ EE 

38 Arjun Nagar 1.5 Untrapped It has been planned to trap in DJB network before out falling in Bara~u lah 31 .05 .2026 
(C) DR- VI 

drain near Pillanji. 
For Short-term: There is a main line settled and major blockag~ for ~hich 
estimate in process for a stretch of about 45M for 1200mm mai Sev er 

39 A-2 Block SJE 9 Untrapped 
line with an estimated cost of 80 lacs and will be accomplished by I 31.05 .2026 

EE(D}102/ EE 
31 .03.2026. For Long -term: The discharge of th is JJC wittl up• stream (C) DR- VI 
flow is reaching in Kushak Drain. It has been planned to trap in DJB ( 
network before out falling in Barapulah drain near Pillanji. _ 
The discharge is coming from upstream and reaching in Kushak Drain. It 

EE(D)102/ EE 
40 Gautam Nagar 11.5 Untrapped has been planned to trap in DJB network before out falling in Barapulah 31.05.2026 

(C) DR- VI 

~---+·--
drain near Pillanji. \ 

-· ; ·-
The drain does not has feasibility to trap into the DJB Sewer, a::, the 

I ·~ 

I 
DJB sewer is shallower and does not have sufficient size to cater the • 

I drain flow. Hence, four DSTPs are to be constructed at four locat1ons 
I namely: DSTP at Fatehpur Beri ; DSTP at Chandanhola Satb;; ,: ·· 

41 SAIDULAJAB 23 Untrapped 
DSTP at Chattarpur Extension ; and DSTP at Maidangarhi (Rajpur 

Dec 2028 EE( D~:12/L:E I 
Khurd) . Incase the land is not alotted by DDA for l\llaidangarh i f)STP © DK -· VI 
then three DSTPs shall be constructed and the discharge of ·~ 

Maidangarhi DSTP shall be transferred to Chattarpur Extension after 
=s. 

I 
constructing the SPS/LS in the side of the road . Thereby the ca••acity 
of Chattarpur extension shall be increased accordingly. 

I Drain coming 
No sewer entering into drain from this point, it caters the disc~1a rge of 

42 
ltrom Pant EE(D)-1 02 /EE 

10 Untrapped upstream area. For th is location , trapping proposed with 1200mm die- trunk 31.05.2026 
Nagar/Lajpat 

sewer after constructing suitable trapping arrangement. 
(C) DR - VI 

Nagar 

43 
This drain is coming from NDMC area hence the solution rnay be pn' v1ded 

NDMC by NDMC ·- --·· - --- --

2312702
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DELHI J/\L 80/\RD: GO T OF NCT OF DELHI 
OFFiCE OF THE CHIEF EXECUTIVE Offo'lCE:R 

V/\RUN/\LAYA PH-11, KAROL BAGH. NEW DGLHf 

No. DJB/ iVlD(MSR)/2025/ 9·o!J -/-o ? ':(-1 

INSTRUCTIONAL ORDER 

Date : 03.10.2025 

Subject: Establishment of Dedicated Task Force to Prevent 

Sc age Entry into Defence Colony and Other Drains in Command 

of Barapulla Drainage Basin. 

In pursuance of ensur·ng the cleanliness and healthiness of 
environment, it is imperative to prevent sewage from entering storm 
drains. To achieve his obicctive a dedicated ask force of SE lev 1 IS 

J ' 

hereby constituted under CE (South). 

•!• Task Force Mandate 

The primary mandate of this task force will be to: 

• Identify sources of waste water in drains. 

• Coordinate with local bodies and D ain O'.vning Agencies 
{such as Revenue Departmen , MCD, PWD, I&FCD, 
ND1\1C, DUSIB, DSIIDC) as necessary. 

• Develop and ilnplcmcnt an action plan to trap the sewage 
at the source into networked sewerage system. In cas of 
any difficulty, the trapping mechanism should be planned 
in a manner ·that sewage does not outfall into major 
drains. 

• In case of catchment area falling tn JJC, affluent colonies 
and forest areas then coordinating with concerned 
agencies to take their trapping plans to collect seweraoc at 

0 

single points. Thereafter to connect these single points 
collection in DJB sewer lines. 

• Monitor implementation of these action plans. 

·:· Task Force Composition 

The following task force is hereby const'tutcd: 

• CE {South)- ln-chargc 

2412703



... 
• SE(C) 2 

• E(C) 11 
• E(C) 10 
• MD(M R) 

• SE(Con t.) 04 

•!• Reporting Struc ure 

The task force will submit its reports to the CE (Nodal)Drainage 
on a fortnightly basis. The CE (Nodal)Drainagc shall review the 
progress fortnightly. 

This order is effective immediate! , and shall be implemented 
with utmost urgency to prevent further environment egradation. 

All Concerned 

(Kau hal Raj Sharma) 
Chief Executiv fficer, DJB 

Copy to: 

1. CE (Dr.) 

Chief Executive 

21 Page 
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Grna·l CE DR PR-1 <cedrainage1@gmail.com> 

Submission of Detailed Information Regarding Sub-Drains Out fall ing into 
Barapullah and Defence Colony Drains in Compliance with Hon'ble GT order dt 
20.08.2025-in the Original Application No. 6/2012 (Nizamuddin West Association Vs 
Union of India & Ors.) · 
1 message 

CE DR PR-1 <cedrainage1 @gmail.com> 
To: cesouth.djb2024@gmail.com 

PFA 

CHIEF ENGINEER (DR) PROJECT-I 
DELHI JAL BOARD 
ROOM N0.301 , VARUNALAYA PHASE-I L 
JHANDEWALAN, 1\JEW DELHI­
CONTACT NO. 01 1-23620235 

3 attachments 

_) Orders NGT(20.08.2025) 
308K 

-j NGT Matter Barapullah~DC Drain c ·E South.pdf 
405K 

-:J Affidavit on behalf of DJB in OA No. 06 of 2012 (20.08.2025).pdf 
8175K 

27 Augus~ 2025 at 18:22 
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DELHI JAL BOARD: G T.OF NCT OF Dc.L I 
OFFh ... E Or THE SUPERINTENDING ENGINEER{C}-4 

JAL SADA , LAJPAT NAGAR 
NEW DELHI- 110024 

email: addlcedrpr2@gmail.com 

"ST P ONA; 
"Wear Mnsks, F ollow Fhyslc;;;l Dtstu dn.g , •.f:.!nt3.!n Hn.nd Hydene,. 

To 

No. DJB/SE(C)-4/2025/ 3o I 

v--Oi lrict 1 agi tmt ( n 1'h 

M .B. Road Saket. 

Distt: South, New Delhi - 11 006~ 

Subject: Request for Allotment of Land for Construction of STPs at M,aidan Garhi, 

Chattarpur 'Extension, and Additional La111.l at Ch nd , hoi. 

R/Sir, 

De lhi Jal Board (DJB) has conceived projects to lay sewer lines in unsewered areas 

o f the Chattarpur Assembly Constituency. In this regard, land belonging to your department 

\ as previously identified at two locations at Chandanhola and Chattarpur Extension for the 

construction of a Sewage Treatment Plant (STP) and Sewage Pumping Station (SPS) 

respectively. 

A land parcel of I 678 sqm from Gram Sabha land was allotted at Chandanhola to r 

the construction of STP (h.anding/ taking over details enclosed for refere nce as Annexure 

A). or the project at Chat arpur Extens'on, a SPS was proposed to constntct near etro 

yard oppu::.i e Ch tt rpu M ndir and se\ ·~g \ as further I nne · to tran t! r to a proposed 

P at in bac·, side of Chat1arpu. Mandir. The cc:mveyan ... e system from the SPS to the STP 

now infrin ing in the Metro line opposite Chattarpur Mandir. The land for this SPS has 

also been identified from the ·surplus land available at hattarpur Extension near Metro ya 

in consultation with your staff Uoint inspection report enclosed a5 Anne, ·u 0). 

In order to prevent issues of inadequat STP apacity ·n futur , a Gap analysis study 

was carried out through an imlcpcndent on ultnnt. According to sam c· P• · of ~TP~ i 

increase a nde r: 

• An 8 MGD TP is required at Chnndanhola. The allotted land of 1678 sqm. is 

insufficient tor this purpose. However, suffi ien a ant I< nd is availab le a Ja cnt t 

the currently allmttu lauJ pan;d . 

• Ai Chattarpur Extension, cr ssing fthe Metro \ine j- n t feasiUe. Therefor"' •he 

proposal for an SPS has been revised. Basc:d on the g p anniysis, a 3.5 M,..., T .J ic:; 

now proposed to be constructed at th t: si \! origin< lly :..armark.:d r th . sp~ . 

2712706



• l 

rddi tion to al :ve suitahle parce ls of land at other locations are a lso urgen~ 

requii-d H.,. successful exectltirm of sewerage . chemc. The tentative area requ1remen 

eo-coordinat s ( latit udc/lo n ritudc) a rc indicated be low fo r ready reference: 
----

: S. No I Nnm ·,f l'mpt><c<l Area I Location l 
STP/SPS Rc!f 1ircd (Latll.AJfig} 1 

t ln sam 
I Maidan Gnrhi STP '40oo - /28 ?-29" - g·· ' 
I I l 77"!! '54 :3'"E' I 

4. 

to the S ~ i~~ ] 
ea rmarked for I 

I 
STP 

(Additional ianu fo c j d 
• ca• acitv o fSTP) 

2so 28°29'59.s··N:i 
7T 11 ' 57.8"'£., I 

;!{){){) 
-,..vvv 

8000 

28°30' fM . 9''N . 

177° I 0 ' 55.5 ''£ I 
I I 

280ZT 58.6' 'N, 

. 77° II"OJS"E I 
In iew of the above, it is requested that the a orem~n£i01 d I d be a!lon d on a 

priority basis. In case suffic ient lands a re no a ailabi , \ hat ver land ;s av ; l..,hie can b 

allotted to DJB to plan a vertical Sewage reatmtnt PI nt (STP) ace rdinoiy. Thi matter io;; 

urgent as the d ischarge fro th 

De lhi, resulti ng in foul smeH t; 

ar as r aches the Yamuna River aft r tmversing Svuth 

hich enroute res · · ts approached to the Hon'ble 

at iunal G n Tribunal (NGJ) f - " ·ar"' ing ihe issue. In order to submit a proper 

apprabal b 10 c th Hon 'ble Co 1rt on the next date of hearing i.e 14 . I 0.2024, it is 

imperative rh ~ r kindly direct ·our suhordinate sta ff to convene a joint in pection with the 

DJB at the ear ·est for finalization of parcel of lands for construction of STPs/SPS . 

Annexure- As abo c 

(Auarsll Kum r) 
SE 1Const.)-~ 

19 .09 . 20~5 
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I
' DELHI JAL UOAHD: GOV'I'. UF N . . T. 01: DELHI ---r 

OFFICE OF '1'111-: CIIIEF I•:Nc;INJ-:Iift !J!!J\!NJ\! ;E !'!Hl/IW'I' -! I 
(ll\1 NO • . ( I v t Nt\1.1\Y/\ Pll II, 1(/\HOI. 11/\("11, .lEW Ll.. .f.! -0!'; 1 

/: ---- - I . ., 
, I ._. , 

L~- __ l~· mllil: ~ ~~ ~~ " 1 1~'11\1 1 @lHtlln~ 1~1, r.·=tr~ · t : fJI I /. :tr./.0/.:l'i __ 

. :DJl I 'F(I r. P·.-1/::!( '25/';.)- 3'-6 - ~-~ \ fJutcd ; ' I(JJJ<J .2W5 

To. 

mmLsit .. u.: . (LD) 

D-.:lhi D..:vt.:lvpi1H!lit Autlmrii y , 
; Wing, P 1 Floor, ikus Sndun, 
IN , • v Dclhi - 11 0023. 

Subject: Rcquc't fot· Allotn cnt of L~md for Construction of STPs a lVIai<.lan Gaf'lli, 
~~lnlitm·pur Extension, anti A<.ltlitional Land nt Chandan! nl:. 

Dear Sir, 

As envisaged, it is mandn f elhi Jnl Board (DJB) to p o ld e er lines i .. un ewered 
I • 

areas to address sanitation and prevent sewnge flow. Accordingly, DJB planned sewerage 

system in th command of Barranullab basjn_ Pr sontJy sewerage from unsewe:-ed ;.-:n:::.s 

re:..ching into t.1e Riv~r Yamuna via the Barapullah Drain, which is being monitored by the 

l-Ion 'bic 1' GT (OA 6 
1 
f 2012). Following issues related to your organization needs clarification 

or~ pr~or1ty:- 1 . · 

1. Additional LJtd at bandanhola for 8 MGD STP . I 
DJB wa... allotted 1 G/jS sq.m. at Chandanhola, .but a gap analysis indicate th n d C r <.!"1 8 

MOD STP, requiring a'ctditional 8000 sq.m. ofad'acent land (28°2T'J8 .6"N, 77°i i '03 . "E) 

.., T I t C'l •• I ...,. . ,,' --- - ""D "'·T·.. . ~- ~an~ a _ --1~ .. ~1:arpur .c,x-eu ·•On .ror ,.j.:l !Vll.i s 

Earlier, DJB had plannbct to construct a Sewage Pumping Station (SPS at Chattarpm Ex ensi.on. 

Based on the gap aollysis, it is now propos d to constmct a 3.5 M f) ~ TP at this site· 
I 

(ne:u- 28°30'04.9"N. 7l 0 l0'55 .5"EJ to meet the area's ~eweragt: requ irements. For this purpose, 

you are requ:es to kindly allot 4000 sq .m. oflat1d a Ch ttarpur xtension at the earliest. 

I 
3 . Allotm nt f I.} c ~H M. idan Garhi 

Multipi joint inspecti n'i have been conducted for tl allot t of land or the construction of 

a DSTP .a.t Ma'da.n Garhi . The most recent insp<;ction wa:s hdd on 2.•i.09.2lr , wherein a parcel 
I . . . 

measuring 4000 sq.m ( ear 28°29,.50.9"N, 7rll-'54.3"E) was proposed for allotment to DJB . 

l 
\ 

.! 

j 

I 
l 

2912708



4, S _ we.r Lines in Unauthorized Afllucn' Co nic · 

DJB seeks your clarific-ation regardi g i1e laying of ew I' lines in unauthorized colonies 

declared as affluent ~clonies . Th~s infcrr~1atlon ~s c.riti"'"l 1 '1 ensure comprehensive sewerage 

planning and compliance with the Hon'ble NOT's directives, as untreated sewage from these 

areas contribur s to the pollution of the Ri ver Yamuna through the Barapullah Drain. 

In reference to above issues, kindly direct your concerned o ffi cers/ official to provide 

updated status on t,e above issue. This will enable DJB _ a pri -~ tl e Ion 'bl 

u i g the next hearing on 14 .1 0.2025. 

GT accuratl.;!!y 

...._opy to: 

l . CEN (DR) fo 1 · d infor 

2 . SE(Const.)-4 

3 . EE(C)Dr-V I 

4 - 0 ce copy 

I 
! 
i 
I 
I 
I 

I 
I 

ation. 

'5d../--
(Pankaj Kumar Atray) 

CE(Dr.)Proj .-1 

~/ 
CL(D .)Proj .-I 

' . .. 

3012709



r . \..?ma .. CE DR PR-1 <cedrainage1@gmail.com> 

Information regarding the extent of encroachment on Sub drains out falling 
Barapullah/DC drain as per the Revenue record 
1 message 

CE DR PR-1 <cedrainage1 @g mail. com> 
To: dcsouth@nic.in 

PFA 

CHIEF ENGINEER (DR) PROJECT-I 
DELHI JAL BOARD . 
ROOM N0.301, VARUNALAYA PHASE-II 
JHANDEWALAN , NEW DELHI-

.· CONTACT NO. 01 1-23620235 

3 attachments 

~ Orders NGT(20 .08.2025) 
308K • 

~ NGT Matter Barapullah-DC Drain OM South.pdf 
577K 

~ Affidavit on behalf of DJB in OA No. 06 of 2012 (20.08.2025).pdf 
> 8175K . . 

27 August 2025 at 18:20 

• 
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Gma·l CE DR PR-1 <cedrainage1@gmail.com> 

Information regarding the extent of encroachment on Sub drains out falling 
Barapullah/DC drain as per the Revenue record 
1 message 

--- ·-- -"-----·--···-------·----·---·------~----·---- ---
CE DR PR-1 <cedrainage1@gmail. com> 
To: dcnd@nic.in 

.· PFA 

CHIEF ENGINEER (DR) PROJECT-I 
DELH I JAL BOARD 
ROOM N0.301 , VARUNALAYA PHASE-II 
JHANDEWALAN, NEW DELHI­
CONTACT NO. 011-23620235 

3 attachments 

.J Orders NGT(20.08.2025) 
308K . 

~ NGT Matter Barapullah-DC Drain DM New Delhi.pdf 
' 557K 

~ Affidavit on behalf of DJB in OA No. 06 of 2012 (20.08.2025).pdf 
I 8175K . 

27 August 2025 at 18:19 

3212711



Gmail CE DR PR-1 <cedrainage1@gmail.com> 

· / Information regarding the-exte-nt of-~~cr~achment on Sub drains out falling 
Barapul lah/DC drain as per the Reven ue record 
1 message· 

CE DR PR-1 <cedrainage1@gmail.com> 27 August 2025 at 18:17 
To: dcse.rev.delhi@nic.in 

PFA 

CHIEF ENGINEER (DR) PROJECT-I 
DELHI JAL BOARD 
ROOM N0.301, VARUNALAYA PHASE-II 
.JHI\NDEWALAN , NEW DELHI­
CONTACT NO. 011 -23620235 

3 attachments 

_j Orders NGT(20.08.2025) 
308K 

j NGT Matter Barapullah-DC Drain OM (South East).pdf 
458K · 

~ Affidavi t on behalf of DJB in OA No. 06 of 2012 (20.08.2025).pdf 
8175K . 

3312712



• 
.------------,~-------------------------------------------------------

I ·I 

DLLHl JAL hOAR!J :GO 1T. Of" f\.C.'l . OF ~CUH 
OFf'JCE O F TH E Cr:.lr: r ,Nr. tr~fCh.(!j!lh·uj - ! 

POO 1 ~0 - 101: VA~~LIN AL ·~-A 'l!AS.C-H 
JHAN DEWALAT\, KARO _ 1AGH,. '[\\' DELHl :l10005 

Email: cedraina!l~gmai Lcom 

No. DJB/ CE(Dr)Pr-J/2025/ , c.( ~ DateJ : 27.08.2{)25 

To, 

DIVI (South East) 
Old Gat·gi College Building, Lajpat Nagar-4, 
Email-dcse.rev.delhi@nic.in 

URGENT NGT MATTER 

Subject: Information regarding the extent of encroachment on Sub drains out falling 
Barapullah/DC drain as per the Revenue record. 

The following information was placed on record in the form of an affidavit before NGT in reference 
to order dated 07.07.2025 in Original Application No. 6/2012 (Nizamuddin West Association .Vs 
Union of India & Ors.) and heard on 20.08.2025. 

l. Full details of all the sewage drains which are out falling m Barapullah drain/ Defense 
Colony drain along with their locations. 

II. Quantity of sewage being discharged in Barapullah drain/ Defense Colony drain which 
are storm water drains. . . 

III. To submit a time bound action plan along with the full details of the action plan. 
IV. Source of funds 
V. Names of the persons responsible (the deponent is submitting the name of the offices 

. instead of persons so as to ensure the continuity of services attached with the post) 
VI . · To disclose where the Delhi Jal Board proposes to set up· STP along with the timeline, 

funds and the responsible persons, to ensure that untreated sewage from these sey.·er 
drains is tapped and diverted to STP. 

· The survey which bas been conducted by the Delhi Jal Board pursuant to the order dated 07.07 .2025 
has identified 43 locations from where the sewage is being discharged in .Barapullah drain/ Defense 
Colony drain. These ·43 locations have been mentioned in Annexure Al attached with the fiiled 
affidavit (copy enc1osed). The present statUs of 43 drains has been ascertained by DJB. The status so 
ascertained in the' ·ground level survey is required to be compared with the old revenue record to 
ascertain the extent of encroachment on these storm water drains and the reduction of their length and 
width. 

It is therefor~ requested to direct the concerned officer/official to provide the above said details within 
15 days of the drains falls under your juri?diction. So that the information can be submitted to 
Hon'ble NGT before the next date of hearing i.e. 14.10.2025. 

Encl: As above 

___ Copy {Qr kind jpforrn!ltiQ.Il.1Q:-

1. PS. To <;:EO, J::?ffi 
2. Additional CEO,DJB 
3. CEN(DR) 
4. ~E(DR)PROJ-f 
5. SE(DR)PROJ-IV 

I 

I 
I 
,. 

--------------------------------

~ 
(P.K.Atray) 
CE(Dr)Proj-1 

CE(Dr)Proj-I 

--------- ---

3412713



•. . .' ,. 
DELHI JAL BOARD:CO\'T. Or l\.C.T. 0- Dl ttL 

OfFICE OF Ttl[ Ell".F f.. 'G l' 1[f:l : :lr)J ,· .. i-J 
POOJ\1 l\0. 301: \ 'AIH!\'i"l.LA \'A Pt:r.~E-1 1 

J A 'DEV,'ALAN, KAJ.: JL I AGlt , 1\EW lJ[.LH!:l hiUO-

I ~..::-:-.· . -L_~~ 
No. DJB/ CE(Dr) P r-112025/ {j 0 

To, 

DM (New Delhi), 
DISTRICT 1211, JAM NAGAR HOUSE, 
SHAHJAHAN ROAD NEW DELHI-110011 
Email: dcnd@nic.in 

URGENT NGT MATTER 

D .. ted : 27.08 .201: 

Subject: Information regarding the extent ·of encroachment on Sub drains out falli ng 
Barapullah/DC drain as per the Revenue record. 

The following information was placed on record in the fonn of an affidavit before NGT in reference 
to order dated 07.07.2025 in Original Application No. 6/2012 (Nizamuddin West Association Vs 
Union oflndia & Ors.) and heard on 20.08.2025. 

I. · Full 'details of all the sewage drains which are out falling n Barapullah drain/ Defense 
Colony drain along with their locations. 

II. Quantity of sewage being discharged in Barapullah drain/ Defense Colony drain which 
are- storm water drains. 

III. To submit a time bound action plan along with the full details of the action plan. 
IV. Source of funds 
V. · Names of tl).e persons responsible (the deponent is submitting the name of the offices 

instead of persons so as to ensure t:pe continuity of services at1ached with the post) 
VI. To disclose where the Delhi Jal Board proposes to set up STP along with the tiineline, 

funds and the responsible persons, to ensure that untreatec sewage from these sewer 
drains is tapped and diverted to STP. 

The survey which has been conducted by the Delhi Jal Board pursuant to the order dated 07.07.2025 
has identified 43 locations from where the sewage is being discharged ir Barapullal1 drain/ Defense 
Colony drain. These 43 locations have been mentioned in Annexure ),] attached with the filled 
affidavit (copy enclosed). The present status of 43 drains has been asce1tained by DJB. Tbe status so 
ascertained in the ground level survey is required to be compared with the old revenue record to 
ascertain. the extent of encroachment on these storm water drains and the r· ~duction of their length and 
width. · ' 

lt is therefore requested to direct the concerned officer/official to provide the above said details within 
15 days of the drains falls under your jurisdiction. So that the infonmtion can be submitted to 
Hon 'ble NGT before the nex.1: date ofheariJ)g i.e. 14.10.2025. 

Encl: As abqve 

~ 
(P.K.Atray) 

. CE(Dr)Proj-J 
. Copy for kind inrormation to:-

1. PS. To·CEO, DJB 
2. Additional CEO,DJB 
3. CEN(DR) 
4. SE(DR)PROJ-I 
5. SE(DR)PROJ-N 

CE(Dr)Proj-1 

3512714



OFFICE OF THE CE.l f:t~ i. r ' t_;t i'L -1\~D~·;Pn.j-L 

ROOM l\'0. 301:. 'A lUll\ .,.LJ., -,'A I'llA .C-!t 
JHANDE\\'ALAI\', l..:.AH OL AG!L 1\:EW DI::LHI:110Gu:: 

~~~ • -~' =-· Email: cedraina!!.c 1 ·it £mail. com 
''-=.~ 

No. DJB/ CE(Dr)Pr-112025/ , _3 6 
To, 

DIVI (South), 
M.B. ROAD, SAKET, NEW DELHI-110068 
Email : dcsouth@nic.in 

URGENT NGT MATTER 

Subject: Infor·mation regarding the exten t of encroachment on Sub drains out falling 
Barapullah/~C drain as per the Revenue record . 

The following information was plac_ed on record in the fom1 of an affidavit before NGT in reference 
to order dated 07.07.2025 in Original Application No. 6/2012 (Nizamuddin West Association Vs 
Union oflndia & Ors.) and .hean;i on 20.08.2025. 

L Full details of all the sewage drains which are out falling m Barapullah drain/ Defense 
Colony drain along with their locations. 

II. Quanti_ty of sewage being discharged in Barapullal1 drain/ Defense Colony drain which 
are storm water drains. 

II f. To submit·a time bound action plan along with the full details of the action plan. · 
IV. Source of funds · 
V. Names <;>f the persons responsible (the deponent is submitting the name of the offices 

instead of persons so as to ensure the continuity of services attached with the post) 
Vl. To disclose where the Delhi Jal Board proposes to set up STP along with the timeline, 

funds and the responsible persons, to ensure that untreated sewage from these sewer. 
drains is tapped and diverted to STP. 

The survey which has been conducted by the Delhi Jal Board pursuant to the order dated 07.07 .2025 
bas identified 43 locations from where the sewage is being discharged in Ba:rapullah drain/ Defense 
Colony drain. These 43 locations have been mentioned in Annexure A 1 attached with the filled 
affidavit (copy enclosed). The present status of 43 drains bas been ascertained by DJB . The status so 
ascertained in the ground level survey is required to be compared with the old revenue record to 

ascertain the extent of encroachment on these storm water drains and the reduction of their length and 
width . 

lt is therefore requested to direct the concerned officer/official to provide the above said details within 
15 days of the .drains falls under your jurisdiction. So that the information can be submitted to 
Hon'ble NGT before the next date ofhearing i.e. 14.10.2025. 

Encl: As above 

Copy for kind inforu.:a~on_ to:-

1. PS. To CEO, DJB 
2. Additional CEO,DJB 
3. CEN(DR) 
4, SE(DR)PROJ-I 
5. SE(DR)PROJ-IV 

I 

(P.K.Atray) 
CE(Dr)Proj -l 

CE(Dr)Proj-1 

3612715



. .Re~r· mg land status record of Barapullah/Defence Colony Drain. 

Defence Sdm < defencesdm@nic. in > 

To "ceodelhidjb"<ceodelhi.djb@nic.m> 

Please f1n d enclosed an at achrnent regarding prov1de available land status record o• 
Bca pullah/D~e Colony Drain. 

cP't .::r/ 
Q.egards 

0/o SDr--1 (Defence Colony) 
. J\ ' \ ' 

()c(»v7Qij' 

t~@~ttachment(s) 
\__:_. / 

NGT Matter N1zamudd1n West 
21MB 

1 ; 

37
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\~~}' 
;P..:_.~ 

(;() 'EH N ;\I EN r 01' i\ ,\ l'fO."iA L ( :\ !' i i'A 1, ·y • ·~!dH'' (. T! Y nF fll-:Lill 
OFFlCF OF rtrF 'iT'IIIllVISi(), ·,q \!·\(~[.<;,!'HATE rTH.fT''IC'E COf.ONYJ, 

OLi) (;.\ HCI COLLU ,f·: B . ! l 1; 'i'': !> Hii' ~ 1 1 ;' !1.' ·ou ,f:i':I·: 
1 ., \.TP.~ i' NM;,\ !{.f\'. i•!f.:\'i !:Fl,l f! - i ~n:n >. 

I o ; ~ . 

l'hc Deputy Di r~d · •r. 
Na;; nJ l01nd Br8nc 1 

Delhi Uc\ clop~ncnt nuthority 
\'i!-.ns !3!!;-~""n . i0;.·\ 
1'-!c, ·delhi- I l (l02·i. 

Si !b. To pruvid<:: available land status record vf Brap:Jii,lh/Defence Colony 
Drain. 

Si1. 

Please 1:Ki cncl sed here \\'1t:1 a .:opv vf _ 0 icttcr 11<) . 

DJ R·CEo/2025/D-iW7 :fated 23.09.2025 re·: :~·ivt:d from Chief 
E:-..ecutive Officcr,Dtihi Jal Board reg<Jrding tv curr) out the survey ~.m 
...J3 strom water drain fallinc, points regn rding the e:'.lent of 
enchorchment on Sub-Division falling i11to Bru!•ullah/Uefence Colony 
drain. 

The Delhi J:ll Board hus rcqJired !anC: statu~ report of the: 
aforesaid Drain. The area of the land of 1- ra!n i e. Brapullah/Defence 
Co! ny falls in the boundry of nazul lane :-lence, the record of nazul 
iand shou!J prz.n id::d to DJB Directly and .n~ir:nte this office. 

Eucls as abo e 

C'JP) To: 
I PA ''-' (i·,ief E:...:el'-'.ltiv<: OitiC'er, Delhi Jal Board, Varunn laya. 

Jhandc\\'(l ]iln !' 'ew delhi . 
., P;.; tv Divisional CClmnmionct.GNCDT, \sham nnth mnrg. de!hi-5c.! 
3. Sad<Jr kanoongo with the d itec:i•.';~ :u p•·uvide ihe afor~said nnd 

status report r ihe DJB directly. 
·• . De;;t.ty Dircc~or.Land tv!anngeme:<t,Dcl:1i Deveiopment authority, 

V!kas BhawDn,iNA)·kw delhi-ll OG24 

a· Scanned with OKEf'l Scanner 
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~~xtr4_ 

(~. Scanned with OKEN Scanner 

39
12718



lv\USHhL RAJ SttARMA 
l.A . .S . 

Ch luf Exf!cutlvo Off lcor 

Delhi Jal Board 
'":•v t. o ~ ~ l;• t:nc· "l f;np!t;~l1 nrr l1ory of Or!lh l 
\t :l rlJ n;l l ;'\ ',.';'\ plp'Ht<l"! · \1. r~arn l f.\n nh, f-!nw D11 l h l ~5 

Tt~ !. . nt1-7.:\!i ·1'i r :;n~ /. 3!; 4"· ' 0 5 
F. -m:'l ll · r. r.rJdqth l :1]h'<~n lc .ln 

!.l ~ J. ~ i ., . f; .f l \ / ( ' l •~()/7/rl. C:.(r! ··?: • i 
O"t crl: 21 Jl'j 20'25 

l{1)n'b1c l err ,.1 \dc it t.\ flrdcr Uaied 2U.OH.20J. 5, in the ~~Cf T :-;-::1 :_ -. t~·- •' 

;~ , z·mn1.:id i n \Vc.o,;t Associntion V/s Uninu of india cntcr,r:r i c~l ly ciircc lcrl !(I !' ' ' ··. ; ··~·: 

fc: owi1 :}~ ink1nn:.tio!' ',;ti1 rc.g:.m.l \Q wrvcy carried ntH by DJD .-1 n 4.\ :.rnrm •.•; :!l c 

.~ , -~in~ !:1ll ing points r.::gurding the c:-: tcnt of enema!.: mwnt C>ri Sub .. lr nin:.; 1:\1\;nf_ i ;·,:') 

Dn :-:1p~li l n !.JDcfcncc (\;]r; ; ~ y drain as per the revenue record,-

• rhc S\tltw; SO ;1 SCCrla iner! on the ground !C·!d St:rvey is requi red tn OC 
co t 1parcd with the old revenue rccvrd iO nscr-rtr~in the cx<c t:t .-,f 
c n~1 oachmc n: on these stonn water drn\n<; nnci the n:duction of their l:.:r.g·. h 
and width. 

CE (Dr.) P~.1jcct I, Dffi vide \U ~ let tt;,· dute.d 27 .8. 2025 n:cj'J CSI ~ d t•' DM 
.. ,)J\:'iJ), D vt (Hew Dc\ht.J ·~< D\1 ( ;;,ju~'t- !~:st), to ;orovide tl~ c Lt ;for::'.aito;-, ;n 
IP i.\;fl.!;'"J C:: (!,~\ 1'\GT orr~~=- dated L.G og_ 2025. 1;:c ~n; . \iriJi~~ ~ !); l 1 ~ :,·et \0 b~ prCi ~i i det! t~. 

··.!•\: off1 cers conccmcd. 

lt is. therefor~. requested to direcl the Distrir,; t .tvltlgi:-;trntc concerned to provide 
the above ~ nid infom1ation on th~ dmir.s/snb drains falls under the respective Diotrict 
}J.;;.gistratc j ur isdiction, on top priority within u week so·.thut the Hon'blc NGT rn:;~; 
Lt-c upj:>ri ~ t:d on t!1c ncx ~ rln tc of hearing i.c. i4 .1 0.2025. 

·;: ~xrcdi t •- the mnl1c !~ n on!i;;e mcct iilg is ldso l;t:hedulcd on 25.9 .202: ~~ t 
; :no i'.itl. t, II concc r:Jcd DMs mny pi co:,':) be. dircc :{:r\ to ut:tcnd the mccti!Jg. 

I 
~;-.), _v, - ~ ·;;.,_i"\\V\. r 

-'\ t I • "\J VI 

-~~: J':c" . .:-:~J :~ e n~ ·.1dJ I i/\:~~ 
Div ! ~i 1.llia! Cornmis3:nnr. r 
Clov~. Qf NCT or D:~lhl 
5, .-lhomnnl!J MHr[~, 
Delhi. 

(ffi ScJnned w ith OKEN ScJnn0r 

40
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Gma·l LM lands <ddsandsone@gmail.com> 

Subject: Submission of Revenue Records and Sazra Plan/Masavi of Revenue 
Estate- Aliganj in reference to D.O. letter dated 30.09.2025 from CEO, Delhi Jal 
Board. 
1 mPssage 

LM Lands <ddsandsone@gmail.com> 
To: "eecdr6.djb@gmail.com" .<eecdr6.djb@gmail.com> 
Cc: commlm <commlm@dda.org.in> 

Si r, 

Thu , Oct 9, 2025 at 4:38 PM 

This is in reference to the D.O. letter dated 30.09.2025 issued by the CEO, Delhi Jal Board , addressed to the Vice 
Chairman , DDA, seeking copies of revenue records and Sazra Plan/Masavi pertaining to Nazul Land of Revenue 
Estate- Aliganj in South-East District. 

Pursuant to the same, a meeting was held wi th the Executive Engineer (Drainage), DJB on 07.10.2025, wherein a 
map of the concerned drains was shown to this office. 

In this regard , it is respectfully submitted that the land of Revenue Estate- Aliganj was acquired during the period 
1911-1915. The original ac;quisition records and revenue documents , including Massavi plans, Field Books pertaining 
to the said estate, are available in the Office of the Sadar Kanoongo, located at Tis Hazari Court Complex under the 
jurisdiction of the Deputy Commissioner (HQ), Revenue Department, GNCTD. However, copies of the relevant 
revenue records are also available wi th DDA. Further, it is informed that, as per the revenue records , the Nazul Land 
within the Barapullah Drain area is mostly under the ownership of L&DO, MCD, PWD, etc. 

The Khasra numbe~s of ~the Nallah/Nali mentioned in the Field Book , as shown to this office by the officers of DJB, 
have been identified accordingly from the Field Book of the Revenue Estate- Aliganj (Year 1927-28) and the 
dimensions of the Khasra Numbers of the Drain are varying in each Khasra and showing the situation as of Year 
1927-28. 

In this connection , the following documents are enclosed herewith for ready reference: 

. 1. Mass~vi Plan of R~venue Estate- Aliganj (Year 1927-28), Sheets 1 to 7. 

2. -Field .~:Ook of Rev~nue Estate- Aliganj (Year 1920!-JB) (Part area of Drains). 
' 

The.above documents are submitted for further necessary action, please. 

Field book Aliganj Orain .pdf 

7 attachments 
r : , I -~ ~ - ::: • :1. 

0 ,- • ~ 

With Regards; 

(Mayank Yadav) 
Tehsildar Nazul, 

LM Department, DDA 
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DELHI JAL BOARD : GOVT.OF NCT OF DELHI 
OFFICE OF THE CHIEF EXECUTIVE OFFICE 

VARUNALAYA PHASE-II, KAROL BAGH, !\lEW DELHI 

No.DJB/CE0/2025/:~R"'t>o Date: 18.09.2025 

To 

Shri Rajeev Kumar Mitai 
Di rector General . 
National Mission for Clean Ganga (NMCG) 
2nd & 3rd Ffoor, Major Dhyan Chand National Stadium, 
India.Gate, New Delhr - 110002 

CE (DR.} PROJECT-I. DJS 
Diary No ..... ~J..:f..q ........... .. 
Date ... .J9..J.~Jk.~ ...... .. 

Subject: Request for immediate Funding of 16 Number DSTPs .along with sewe; 
networks & House sewer connections. 

Sir, 

Kindly refe r to this office letter no DJB/ CE0/2025/D-791 dated 15.9.2025 

vide which DJB informed about its fund requ irements of upcoming projects in 

coming years for projects related to Rejuvenati?n of River Yam_uria. . -

It is s bmitted that DJB has already prepare the cost estimates of 16 

DSTPs along with its sewer network & House sewer connections. The bid 

docurre.1ts are also ready for these project,s. DJB needs immediate fund 

c:ssuran~e -or these projeCts so that bids-may be ·call'ed for aH these 16 ~STP 
0 - 4 0 - M-- ·.· ~ 0 •• - 0 • 

0 
-

projects immediately. The financia l requirement of these. DSTPs has afso · been 

mentioned in letter dated 15.09 .~025. 

The actua l expenditure of these projects vv.ill start in next financial year, 

and total requirement will be for three years. The details of the projects are as 

under: -

I Cost of Cost of 
Total I 

S.No. Name of DSTP 
Capacity ~ew.er DSTP 

Cost 
(MGD) · Network (in Cr.) 

(~nCr.) (in Cr.} Cap ex 
1 Punjab Khor 0.50 

I --
2 Jat Khor 0.50 

H5.04 92.32 237.36 
3 Qutubgarh 2.00 

I 4 Auchandi 1.00 

r~~sl 5 Mollam·madpur !"lajri I 
7.00 I 102.42. 73.iJ 

- ·- ---- - ----! L_~ __ : --.-Kanjh awala ___ _t;oo 
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l:: ~hr:~e c:ft! .::al p;-oje .ts. ::o that _ tr1ey are com preted fn a 

• ::·.~- [.:: ,.- :1 ". :=: t::!Pi, corw1 bu ti :,g sfgn[ffcali1tl.y to the reJuvenation ·ot Ri 1er. 

':'a~:1~na ~,- tS 21 5 0 rec.,v~st~d .[f NMCG-~an~giir~·~ ssur~nEe offur1drng in fu'i~re .and 
. . . . . .. ~~ -~ ·. ' . 

<:.:' .. ,., __ · ~-:Js :::.~ 1 ; - <-:·-,s·a.:! •n ith ;~<=~d e~ 'process by ai!ocating its- in.terna r token budget 

~.o ~:-:,s! :'rcjdinfi c·oces::: can cominenct-~ saon ar 1 precious tim;:: be· saved . The 
. r·' ' r 1 ···A • 

').~:2 ;r-.. ; ,)roy~.:~ 2eoa,·ts (DPP~s) for each projf.ct sh · fl' be submitted separa tely for 

·r:r r ··w·••---1 . '\ 'f ...1 ....-I ,-' \.. • ~ l' • \ \ 

\ 

.. ,.- . ' 

. !~" /" 0. ~ -r·-~r. ' a · \" . . 
f<ausl-)al R:aj Sharma) 

ChieF Exe.cutive Of<:cer, DJB 

I \ 
I. 

9112770


	INDEX
	Status Report On Behalf Of DJB With Affidavit........1-18

	Annexure No 1
The comprehensive list of these 43 ide.ntified locations.......19-23

	Annexure No 2
The formal order constituting this Task Force.........24-25

	Annexure-3
The correspondence exchanged between DJB, the
concerned District Magistrates, and the DDA
authorities..........26-40

	Annexure-4
Extracts f rom old revenue records........41-89

	Annexure-5.
The correspondence and
NMCG
proposals submitted to.........90-91


